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them. But there a e definitely some persons in 
this Hous;, some hon. Members in this House 
; nd definitely a size of the section, who have 
felt hurt by what the Prime Mini ;ter said. It 
may not be unparliamentary it all. But, in 
order that we restore the ;ood feelings in the 
House and we funct on in a much more 
cordial way, it wouk be very nice of the Prime 
Minister if ihe says, "I never meant it." What 
is wrong in the Prime Minister saying "I never 
meant it for the Members."? If ihe says that . . 
. {Intern ptions) 

MR.    DEPUTY CHAIRMAN:    All 
right. 

SHRI LOKANA' H MISRA : If she 
says that, she wouk probably go much higher 
in the esteer i of the House and of the 
country. Th refore. I again request the Leader 
of the House to kindly convey the feelings i i 
this Section of the House at least to he r .   .   . 

{Intent ptions) 

MR. DEPUTY CHAIRMAN : That is 
enough. 

SHRI K. K. SH/ H : Sir, Shri Misra is in a 
good mood low. Can I analyse what has been 
sai I ? Can you bear with me kindly for a 
minute ? 

DR. BHAI MAHAVIR : Sir, may I know 
whether the reader of the House wants that no 
busii ess should be transacted in the Hoi se ? 
If that is the intention, very wel. Sir, we will 
cooperate. 

{Interr iptions) 

SHRI K. K. SH \H : I have spoken hardly 
for two minites Still you think so? 

{Intert options) 

DR. BHAI MAI AVIR : You disturb the 
hornet's nest .    .    {Interruptions). 

SHRI K. K. SFAH : Even then, if you hear 
me, you will appreciate. The Prime Minister 
sa d that shouting will not affect the peop e 
outside the House. Therefore, it is ad lressed 
to those who shout and not to those who have 
not shouted. Now, if ou have not shouted, 
why do you take   t as an insult ? . . . 

{Inter uptions) 

 

CALLING ATTENTION TO A MATTER 
OF URGENT PUBLIC IMPORTANCE 

RECENT    AMARNATH  
PILGRIMAGE TRAGEDY 

 
THE    MINISTER    OF STATE   IN THE    

MINISTRY   OF    HOME    AFFAIRS AND 
MINISTER OF   STATE, DEPARTMENTS 
OF   ELECTRONICS AND   SCIENTIFIC   
AND    INDUSTRIAL     RESEARCH    
(SHRI    K.    C. PANT)  ; Sir,   according to 
information furnished by the Jammu and    
Kashmir Government over 6,000 pilgrims 
began the   Amarnath yatra   on 15th   August 
from   Chandanwari.    The   yatris    were 
accompanied by more than 3,000 porters 
including attendants of pack-ponies. Although 
it  was   drizzling at 3.30 A.M. on that day, the 
weather showed      improvement at 7.30 A.M. 
when the main party left Chandanwari.    There 
was a sudden worsening of weather condition 
and heavy rainfall when the party   had reached 
a height of 11,000 ft. between Chandanwari 
and Sheshnag.    The temperature also fell 
suddenly due to    the heavy rain.    Due to the 
rain the pack-ponies slowed down and were 
separated from the main party of   pilgrims.    
Arrangements for    looking after    the pilgrims    
had been  made    by the    State Government 
en route and also at Sheshnag.     There was a 
medical    team    at Sheshnag and a mobile 
team with the party.   Fuel was issued free at 
Sheshnag to keep the pilgrims warm and all 
possible    medical attention was    given   to 
those in    distress.     It is a    matter   of regret, 
however, the 18 persons including two porters 
died due to exposure to 
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[Shri K. C. Pant] the cold. The majority of 

the dead persons were old women. The House 
will, I am sure, join me in conveying our 
sympathies to the. bereaved families. 

On 16th morning, the weather was still 
threatening. The Yatra Manager, an Assistant 
Commissioner of the Stat© Government, who 
accompanied the party, decided to return with 
the party. Some sadhus and young men, 
however, continued the yatra. The rest of the 
party returned to Chandanwari. 

Photographs were taken of all the dead 
bodies and the bodies were cremated under 
Government arrangements. 

The State Government have appointed a 
committee under the chairmanship of Shri M. 
N. Kaul, Revenue Minister, to go into the 
adequacy of the arrangements during the yatra 
and recommend measures of a permanent 
nature for the improvement of the facilities. 

"Contrary to advance publicity adequate 
kerosene and firewood were not available. 
He said : 'Kerosene was sold at Rs. 3 a 
litre.'" 

 
"An inch of space in a shack or tent was 

sold for Rs. 20 to Rs. 50." 

"While the exact number of those who 
shivered to death in Saturday's Odyssey in 
the mountains is not known, the death toll 
from all accounts is certainly over 35." 



157 Calling mention [20 AUG. 1970] to a matter of urgent 158 
public importance 

 



 

SHRI     HAYATULLAH     ANSARI 
(Uttar Pradesh) : Sir, may I say something? I 
want to give some information. 
MR. DEPUTY CHAIRMAN : This is calling    
attention.    There are other Members to be 
called and after them 
you will get the chance. 

SHRI K. C. PANT : Sir, there has been 
loss of life and I am sure that Members of this 
House are exercised over the loss of life. I can 
understand that feeling and I share that feeling 
but I see no reason to cast any doubt on the 
information sent by the State Government. 
We function under a system where every 
piece of information cannot be procured by 
the Centre directly. The States 'are there; they 
have their own machinery, their own 
administration and certainly we should not 
disregard the information sent by the States, 
nor would it be proper to do so. Otherwise a 
lot of confusion would take place if that were 
to happen. So 1 think my hon. friend will not 
take any objection to my giving him the 
information sent by the State Government. In 
fact, if I do not do so there could well be 
ground for objection. 

Now he has referred to the fact that certain 
press reports have appeared that no 
arraaeenjent worth the name has been made. I 
have mentioned briefly some of the 
arrangements. 

DR. BHAI MAHAVIR: Adequate 
arrangements were not made, I said; not no 
arrangements. 

SHRI K. C. PANT : No arrangement worth 
the name you mentioned. I noted down. It was 
in the press report you said but I am not going 
into the words or technicalities but the 
information that the State Government have 
sent us seems to suggest that they were not 
careless in the matter in the sense that they 
appointed an Assistant Commissioner who 
went with the party and police and home 
guards also went with the party. And what is 
more, 2,000 persons actually completed the 
yatra even after this incident. 

SHRI BALKRISHNA GUPTA (Bihar) : 
How many did not complete? That also you 
tell. 

SHRI K. C. PANT : According to my 
information 800 persons went back later from 
Chandanwari while 2,000 persons have been 
able to complete the yatra. That is the 
information with me. Now I will give some 
details of the arrangements that had been made 
by them and which they have reported to us. I 
will leave it to the House to judge. The 
information with me is this. Elaborate 
arrangements had been made by the various 
Government Departments for provision of 
medical facilities, police escort, food and 
timber supplies for the yatries. Four temporary 
medical aid units had been set up at 
Chandanwari, Sheshnag, Mahaguns, Panjtarni. 
In addition to these one mobile medical unit 
accompanied the yatries. Fifteen doctors 
assisted by 21 technical attendants manned 
these units. Ample stocks of medicines were 
supplied to the units in advance. Four 
temporary depots for supply of food-grains 
and other essential commodities like kerosene 
oil, sugar, salt etc. had been established en 
route and these were well stocked in advance. 
Firewood had to be carried from Pahalgam to 
different stations and six fire depots were 
established at Chandanvari, Posu-ghati, 
Sheshnag, Wavjan, Panchtarni and Shri 
Amarnath Cave again in advance. Temporary 
police pickets were also set up at seven places 
en route from Chandanwari to the holy Cave. 

Sir, he asked me about wireless sets. In 
order to maintain a regular contact with the 
yatra five stationary wireless sets were fixed 
at Pahalgam, Chandanwari, Sheshnag, 
Mahaguns and Panchtarni. 
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In addition to these, one mobile wireless set 
was accompanying the Yatra. Then, tie 
electricity department bad set up five mobile 
generating sets at different places. Four 
veterinary units were established at different 
places. In addition, one mobile veterniary unit 
accompanied t'te Yatra. These are some of the 
arrangements that were made. The ni mber of 
dead he mentioned, again fom press reports. I 
gave him the nformation from the State 
Governme it. The figure I have got here is 18. 
Then, he asked a question about pon es, why 
they were left behind? He has already heard 
my statement. I canno; really add to that. 
Ponies carry h< avy packs. When rainfall 
permeates i lto them, it makes the packs very 
hesvy. The road is very slippery and it can 
certainly make the ponies go slowe" than even 
human beings. That hap 'ens in hilly roads. In 
fact, according ;o my information, 30 ponies 
died on   he short journey. 

Then, he re erred to the enquiry committee. 
I vould request my hon. firiend not to c ist 
aspersions either on an individual Minister or 
on a State Government. Tnis is a matter on 
which no one con feel happy and it is a Yatra 
which :akes place every year. Now, the State 
(iovernment has to make these arrangements. 
The State Government themselves have 
expressed anxiety to improve those 
arrangements and to see tha: whatever defects 
are noticed are corrected. Tomorrow they will 
have to put those defects right. So, it is right 
that hey should be allowed to have this 
encuiry committee headed not by this 
gentjimar^ against whom he seems to have sc 
me feelings, but by the Revenue Minister, Mr. 
Kaul . . . 

SHRI SYED HUSSAIN (Jammu and 
Kashmir) : He k not 'Na Laik', as he said. He 
is a C abinet Minister. He is a leader there aid 
he is a fine gentleman. I know hm better than 
the hon. Member who w; s speaking from 
there. 

SHRI K. C. 1 ANT: May I finish? 
DR. BHAI MAHAVIR : It is in this very 

context. Ii is not that I have anything against 
my individual Minister. What I am saying is . . 
. 
SHRI SYED HUSSAIN : First remove the 

asptrsion. You said that there is an allegation 
against the Minister, whom you called "Na 
Laik". He was never "Na Laik". Nobody has 
accused him to le a "Na Laik". 6— 48 R.S./70 

t[   ] Hindi transliteration. 
 



 

DR. BHAI MAHAVIR : I will be obliged 
to my hon. friend for whatever additional 
information he gives, but let the hon.    
Minister give his reply. 

SHRI K. C. PANT : I think the concern of 
the House is, rightly, that any defects in the 
arrangements should be made good. The 
purpose of the House in asking these 
questions also is, I am sure, that taking 
advantage of the lessons learnt from this 
particular episode the deficiencies that come 
to light are corrected. That is what the State 
Government wants to do, to set up a 
Committee for this purpose. But to bring in 
extraneous matters even in a matter like this is 
mot right. I think my friend should appreciate 
the spirit of the whole thing and not get 
involved . . . 

DR. BHAI MAHAVIR : They have 
already given their view that nothing has 
happened. Now they are enquiring into it. 

SHRI K. C. PANT : Dr. Mahavir should 
have listened to the earlier statement 
attentively. I gave details of the arrangements 
made, aind I can say that any fair-minded man 
would see that fairly elaborate arrangements 
were made. In spite of this, there can be 
vagaries of nature which sometimes do cause 
these deaths and inconvenience to individuals. 
All these things will be gone into. I would 
only request him on this solemn occasion to 
leave out references of the kind which he has 
made. 

MR. DEPUTY CHAIRMAN : We have 
got only twenty minutes and I would ask hon. 
Members to put brief questions. 

SHRI HAYATULLAH ANSARI : Sir, just 
I want to give an information . . . 

MR. DEPUTY CHAIRMAN :   You 
cannot give information to the House. This is 
a calling attention. If you want any 
clarifications, you can ask after other 
Members have done. There are five or six    
Members on the list.    You 

will get your chance after I have given chance 
to those Members. Dr. Chatto-paJhyaya. 

DR. DEBIPRASAD CHATTO-
PADHYAYA (West Bengal) : It is a very 
tragic issue and I think also a delicate issue. 
Against the vagaries of nature I hope 
everybody will agree there is no premium to 
insure. So, it is no use on this solemn and 
tragic occasion to blame a particular set of 
people. Anyhow we should take lessons from 
the tragedy that has be fallen the poor and 
unfortunate pilgrims. But I think there should 
be some sort of arrangement to see that the 
pilgrims, the religious people who undertake 
this hazardous journey, are fit enough to 
undertake it. I say this is a delicate question 
because if this question is pursued further, it 
might, I say, offend some religious 
sentiments. But still since it is a serious issue, 
after the Alaknanda tragedy and the Amarnath 
tragedy one thing becomes absolutely clear 
that the pilgrims who undertake these 
hazardous journeys are mot always found to 
be physically fit enough to undertake such 
journeys. There should be some sort of 
agency to persuade these people, at least to 
tell them, that they are not fit enough 
physically to undertake this hazardous 
journey. This is not to offend the religious 
sentiment . . . 

MR, DEPUTY CHAIRMAN : You put a 
question. 

DR. DEBIPRASAD CHATTO-
PADHYAYA : I want to know whether 
Government is prepared to think of the 
possibility of setting up an agency, a 
responsible agency, a persuasive agency, to 
persuade the pilgrims, to tell them whether 
they are fit enough to undertake this 
hazardous journey. 

Secondly, I should ask whether the 
arrangements that had been made could be 
improved upon in the light of the findings of 
the enquiry that has been made or is likely to 
be made into the tragedy. 

SHRI K. C. PANT : I think if somebody 
wants to make a pilgrimage and does want to 
go to a particular shrine, that is a matter of 
individual freedom, and it would become 
difficult to bar their going. I would like my 
hon. friend to elaborate his idea further so that 
it can be examined. Prima facie it seems to me 
it is a difficult proposition.    So 
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far as giving effxt to the recommendations 
of this If quiry Committee goes, as I said, 
the State Government has set it up for the 
specific purpose of making these 
improvements. 

SHRI PRANAB KUMAR. MUKHERJEE 
(Wtst Bengal) : It appears from the statement 
of the hon. Minister that all possibl.: 
measures were taken by the local 
administration. In this connection may I 
know from the Minister whether the 
Meteorological Department made any 
weather forecast and, if so, whether i was 
made available to the pilgrims? Secondly, 
due to some reason or other may be human 
lapses or natural accidents certain people are 
dead. May I now from the Minister whether 
the G"vermment of India will advise the 
Government of Jammu and Kashmir to pa) 
adequate compensation to the families sf the 
victims? 

SHRI K. C. PANT : Sir, I did not say that 
all possible arrangements had been made. I 
think that the arrangement for the staying of 
the pilgrims where they stopped, was not 
satisfactory. But aboi>t the arrangements 
that were made, thf other arrangements. I 
have mentioned 

I checked ip about the weather forecast 
and I find that the weather authorities had no 
forecast of heavy rains till after he tragedy 
occurred. It is usual to have rains during this 
season but quite unusual for the temperature 
to fall as it did. This is the information that I 
h ive got of the weather forecast. 

SHRI PRANAB KUMAR MUKHERJEE 
: I w inted to know whether there is any 
arrangement to make weather forecasts. 

SHRI K. C . PANT : All Governments in 
the world are sometimes unable to fatham 
the mysteries of weather foreca t. 

SHRI PRANAB KUMAR MUKHERJEE 
: Aboi t compensation? 

No reply) 

SHRI K. L. N. PRASAD (Andhra 
Pradesh) : Sir the hon. Minister says that all 
possibl J help was given. Well, help was 
giver when? After two days or three days, he 
Press reports say, the medical aid w »s 
provided. And there need not be m much of 
variation in information between the Press 
and the 

Government reports. After all, facts are facts. 
And why is there such a great variation 
between the Press report and the Government 
report? Can we brush aside the press report? 
After all, the Press is not interested in 
misleading the public, it is interested in 
bringing the actual facts to the people. So, the 
hon. Minister may kindly, if necessary, ask 
for another report from the State Government 
and clarify the position further. 
Further, some   undesirable   elements seemed 
to have taken advantage of the iion and charged 
higher rents, and water was sold at Re. 1 . . . 

MR DEPUTY   CHAIRMAN : That 
question also has been answered. 

SHRI K. L. N.  PRASAD :  It    has 
appeared in the Press. Is there any proposal to 
check this? The State Government is 
appointing a Committee. But is it not 
desirable for the Central Government to 
appoint a judicial person, a Judge of the 
Supreme Court or of a High Court, to go into 
this matter and suggest ways and means to 
avoid such incidents in the future? 

SHRI K. C. PANT : Sir, as to when help 
was given, as I said, a mobile team was 
accompanying this party and they gave help 
wherever they could, wherever it was 
necessary. At Seshanag there was a unit. They 
gave them help. And it is because of this help 
that many people who might have otherwise 
lost their lives were saved. But in spite of all 
this, here was exposure and a certain number 
of deaths. These are the facts which are with 
me. 

Now, he has asked me a very difficult 
question—there is a variation in facts and 
why is there a variation in factsi? I cannot say 
I can only give the House the official 
information, the authoritative information, 
that I got from the State Government. 

So far as the question of exorbitant prices 
goes, I said in answer to an earlier question 
that I personally thought that the arrangements 
made for the stay of the yatris at the inter-
mediate camp was not satisfactory, and this is 
one of the aspects which I am sure this 
Committee will go into, because the State 
Government itself has informed us it—and the 
State Government is not contradicting that this 
was brought to their notice,  and they said 
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{Shri K. C. Pant] that they would take all 
possible steps then and there to correct the 
situation. Therefore they are not trying to 
conceal this fact and I am sure they will go 
into this fact also. And it is a fact that a large 
number of pilgrims go there and what 
arrangements can be made, can be looked into 
by them. 

On the last question, with all respect to the 
Judges, I do not know whether any additional 
information or additional administrative 
acumen will be brought to bear on this 
problem if a Judge is appointed. I think we 
could leave the Judges for other enquiries 
where they can be more useful. 

SHRI M. K. MOHTA (Rajasthan): Sir, the 
whole question has been highlighted this year 
by the death of some pilgrims. But it is very 
well known that every year, quite a sizeable 
number of pilgrims have to face great 
hardships during this particular Yatra. The 
Jammu and Kashmir Government is not 
exactly famous for encouraging pilgrims for 
Yatra or making adequate arrangements for 
them. This I can say from my personal 
experience when I went there four years ago. 
At Shesh-nag there is no adequate 
arrangement either for shelter or for medicines 
or for fuel or any other amenities. The 
Government of India spends crores of rupees 
on tourism and such other things. My specific 
question to the hon'ble Minister is : Instead of 
leaving it entirely to the mercy of the State 
Government, would the Government of India 
step in and see to it that adequate funds are 
made available for providing really adequate 
arrangements for yatris on this particular 
route? 

SHRI K. C. PANT : Sir, the State 
Government will look into the matter and will, 
I am sure, implement their own 
recommendations. As to what help they seek 
from the Centre and what help the Centre will 
give, that is all a matter for the future. 

SHRI GULAM NABI UNTOO (Jammu 
and Kashmir) : Sir, I think the House will 
appreciate that in this tragic incident which 
occurred, not because of human weakness, but 
due to natural calamities and because of the 
height, 11,000 ft., the people who visited this 
place, all of the them were not used to this 
climate, the ice and the temperature.    
Moreover, we   go on pilgrimage 

only when we are old. In this accident most of 
the people who have died were too old and too 
weak to stand the natural calamity of 
snowstorm which caught them in the midway 
between Chandanwari and Sheshnag . . . 

SHRI A. G. KULKARNI (Maharashtra) : 
It is natural. The younger generation is 
romantic enough not to go 
there. 

SHRI GULAM NABI UNTOO : They may 
go to Hollywood. Dr. Maha-vir would 
appreciate that the first of the two reports 
appearing in the 'Statesman' was about the 
lack of adequacy of arrangements. The second 
was of those people who had visited the shrine 
and had the darshan. You can appreciate the 
psychological shock of those people who were 
frustrated on the way and were not able to 
have the darshan and returned. They naturally 
had to complain against the authorities to 
whomsoever they came across. But the people 
who had darshan had mo complaint when they 
reached Pahalgam. 

(Interruption) 

MR. DEPUTY CHAIRMAN : What is 
your question? 

SHRI    GULAM   NABI    UNTOO : 
In case of Haj pilgrims nobody is allowed to 
proceed on the pilgrimage unless he seeks a 
certificate of medical fitness. 

DR. BHAI MAHAVIR: That is because of 
passport. 

SHRI GULAM NABI UNTOO : Not 
because of passport, but because it is a 
condition that nobody would be allowed to 
proceed on pilgrimage unless he is medically 
fit. 

In this case also, such a measure should be 
adopted. It would not be irreligious. If a man 
too old and too weak is allowed to go and 
take the risk . . . 

MR. DEPUTY CHAIRMAN : That is all 
right. 

SHRI LOKANATH MISRA 
(Orissa): Did anybody die of old age? 

SHRI GULAM NABI UNTOO : On that 
tragic day, due to the snow storm, the 
temperature went down to minus 8 degrees. 
As far as the adequacy of arrangements is 
concerned, you would appreciate. . . 
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MR. DEPUTY CHAIRMAN : That reply has 
been given by the Minister. 

SHRI GULAM NABI UNTOO: . . . that out of 
over 6,000 pilgrims, only 11 died. If there were 
no arrangements at all made by the Government, 
how was it possible for the rest to withstand the 
cold weather? So, one would understand that 
there were sufficient arrangements, but because 
of old age and this cold weather, these 
unfortunate women died. Otherwise, there was 
no fault on the part of the Government in making 
arrangements. 

MR. DEPUTY CHAIRMAN : All right. Mr. 
Pant, do you want to say anything? 

SHRI K. C. PANT: I can only confirm that 
many of those who died were old women. 

(Interruption,)

(Interruptions) 

(Interruptions) 
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